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SHRI VASANT SATHE (Akola):
1 want to zaise only one important
matter, and that is irrigation. The
most important item on agriculture is
the question of irrigation and water.
One of the most important things that
has been discussed for many years in
this country is the question of link-
ing the various rivers of this country.
This jdep was first mooted by no less
a person than Sir Visweswarayys.
Though this suggestion has been made
by many people, no action has begn
taken on that. We know fully well
ihat a major portion of the waters of
our rivers are wasted in the sense
that they just flow to the sea. Almost
every year there are floods and conse-
quent devastations and it has been
suggested that if there is some method
of linking the Ganga with Cauveri by
a system of canals, that would solve
not only the problem of floods but also
the problem of jrrigation.

I quite realise that thig is a gigan-
tic scheme, which is bound to involve
heavy investment. This point was
examined by a Committee of the
United Nations and that Committee
has recommended this as a feasible
scheme for implementation. I am
told that gven Morarjibhai some days
back, speaking at a meeting in Madras
or somewhere in the South, expressed
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SHRI VASANT SATHE: My hon.
triend does nof kngw ¢hat this link-
ing of rivers has heen suggested by
great experts. You may be an expert
on but I do net kaew

¥o4u are ap expert on irriga-
tion of this nature, ol having canals.

SHRI RAM MURTI (Bareilly): It
is a fantastic scheme,

SHRI VASANT SATHE: It is not
fantastic. That is what I want to
suggest. Thousands of crores are
spent every yeur on flood control, So,
I wish you can make a beginning on
it some day. It has been suggested
by great experts like Dr. K. L. Rao
and U.N. experts, You people cannot
consider yourselves the only experts
and call it fantastic. They have con-
sidered it to be feasible. The World
Bank is willing to give monetary help.
You have the manpower., Why don’t
you utilise this manpower and consi-
der jt seriously, because if you do this,
you will be able to irrigate at lemst
60 per cent of your land. Today your
percentage is only 28. With that I
think you will be able to solve the
problem of food in this country, and
may be you can even export.

By the turn of the century, our
population will be 100 crores. How
are we going to feed our people?
Now that you do not want family
planning und the Health Minster js
:i:rliyng full scope for births, wanting

linking the Ganga with the Kaveri

In Maharashtra we had the mogo-
poly cotton scheme. It was a good
scheme emsuring minimum price to
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up. It was approved as a matter of
policy that we must give protection
to the cultivators and stop the
middlemam’s exploitation. Instead of
applying it to the whole country, end
instead of having a policy of assuring
a fair price to the cotton growers or
jute growers or sugarcane growers,
‘this Government is taking a different
attitude. Mrs, Indira Gandhis Gov-
ernment went to the help of Maha-
rashtre and gave Rs. 42 crores for the
monopoly scheme, and it could
continue. But this year when the
Maharashtra Government approached
the Janata Government at the Centre,
the Government turned a blind eye
and told them that they are not going
to give them any help. And what
was the excuse given? The excuse
given was that the monopoly scheme
of Maharashtra helps the big cotton
growers which is a complete lie, It
is a dry farming region and most of
the farmers are small and medium
and cotton is their only cash crop.
So, I would like to know whut is the
policy of the Government. Are they
going to support such a scheme in
Maharashtra of the cotton monopoly
for the protection of the cultivators?
Or are they going to kill the scheme?
If that is done, it will be a death nail
on the cotton producers of Maharash-
tra because they will be thrown at
the mercy of the traders,

12.51 hrs,
[MR. DEpuTY-SPEAKER in the Chair]
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AT TH AWT T FIOTC 8T W
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SHRIMATI RASHIDA HAQUE
CHOUDHURY (Silchar): Respected
Deputy-Speaker, Sir, agriculture is
the mainrigy of the lndien economy.
It accounts for about 50 per cent of
the total pational income and employs
about 75 per cemt of the total Indian
population,  Agriculture thus occu-
pies a vital and strategic position in
the national economy. In fact, the
overall development is dependent on,
and determined by, the agricultural
production.

Agricultural production js primarily
determined by the rainfall. If the
monsoon is delayed, it may lead to
drought conditions, and opn the con-
trary, if the monsoon breaks in full
force, there is heavy rainfall and
floods are likely to cause crop losses.
As 1 represent the flood-prone area, I
am giving special emphasis on flood
and prevention of flood damages.

The economy of Assam is predomi-
nantly agrszian. More than 70 per
cent of the population derive their
means of livelihood mainly from this
sector. The rice-growing area {s pre-
dominant. The tea cultivation in
Assam started as sarly as 1835 near
the confluence of the Brahamputra.
The tea industry plays a vital role in
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kharif crop. The Brahmaputra wval-
ley, which called Upper Assam, is
suffering from heavy floods and
erosion almost every yedr.

The recent devastating flools in Jor-
hat subdivision in upper Assam have
added to collossal loss of human
lives, poultry and agricultural pro-
ducts and have caused damage to the
standing crops.

Lower Assam, which is called
Barak Valely in the State, mainly
comprises the Cachar district. The
River Barak is the River of Sorrow
to the people of Cachar. In the year
1976 more than half of Cachar district
was under water for months together,
causing extensive damage to the dis-
triet.

This year also the monsoon has
started early with a bang in the
Cachar distriet. The standing ‘Boroh’
crops have been totally damaged.
Considerable wealth has perished in
this calamity.

Every year the State Government
allocates some amount to meet the
emergency expenses caused by floods,
but the mmount is inadequate always,

1 am thankful that the Hon. Prime
Minister Mr. Morarji Desaid has san-
ctioned Rs. 1 lakh from the Prime
Minister's Fund for the victims of
floods in Darrang and Cachar districts,
Now the question before the Govern-
ment is how to control the annual
flood situstion in the State, The State's
location in a highly earth-quake
prone region makes the problem of
flood control bigger and mare com-
plicated.

A major problem is the silting of
the river channels in this region
which has considerably reduced its
flood-carrying capacity and, in the
process hus extended the area of the
flood plains.

No major afforestation programme
is known to have betn taken up to
prevent srosion in the catchmend
areas, particularly in the hill areas.

JULY 1, 1971
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Despite measures taken in the past
to control the fury of turbulest
rivers like the Brehmsputra and
Barak, floods continue to be an annual
occurrence and ao also sufferings of
the people.

1 feel it is impossible for a poor
state like Assam to touch evep the
fringe of the problem, let alone tackle
it fully. So 1 would like to request
the Central Government to take over
the responsibility.

Regarding the Barak Dam project
in Cachar District, which is already
taken up by the Central Projects
Commission—the Commission is mak-
ing a survey for the purpose—it
should be expedited so that the people
of the area can be saved from this
great calamily; and by this act, the
easternmost Statc can be a prosperous
State.

With this, I conclude,

SHRI CHARAN NARZARY (Kok-
rajhar): Mr. Deputy-Speaker, Sir I
am speaking in support of the Demand
for Grants for the Agriculture and
Irrigation Ministry. 1 have nothing
to object to a Demand for any amount,
if for a noble purpose. The slogan
‘Grow More Food' is a very popular
one among the cullivators, but when
I see that there is contradiction bet-
ween the profession and the practice
of the Government, I am simply taken
a back. I am from Assam and [
belong to the scheduled tribe com-
munity I represent the Kokrajhar
Scheduled Tribes constituency along
the foothills of Bhutan which is agri-

since March, 1875 and till today, about
then thousand tribal peasant families
have been ruthlessly evicted without
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My heart bleeds today when I think
of thousands of my people who have
been suffering for a long time. They
have been living in u state of extreme
misery; there is no remedy for them,
no protection either from the State
Government or from the Centre. I
am happy that the present Minister of
Agriculture, Shri Barnala, is from
Punjab, which 1s agriculturally =
resourcefu] State in the country. I
am sure he understands the basie
problems and nceds of the peasants in
the country and he will appreciate
the difficulties faced by my tribal
brethern in the North-eastern region
of the country.

Article 48 of the Constitution,
under Directive Principles of State
Policy, clearly states:

“The State shall promote with
special care the educational and
economic interests of the weaker
sections of the people, and, in parti-
cular, of the scheduled castes and
scheduled tribes, and shall protect
them from social injustice and all
forms of exploitation.

It clearly cstablishes the fact that the
subject relating to the welfare of the
Scheduled Castes and the Scheduled
Tribes falls within the purview of
the Central Government. But the
provision of the said Article of the
Constitution has been nakedly flouted
by the State Qovernment of Assam.
I have sajd this because I am afraid
that the Central Government may
even have a tendency to side-track
the issue like this on the plea that
it belongs to the State Government.
I am sure, it is pot only a question
of land settlement or land Revenue;
it is also not only a question of law
and order, but it is a question of pro-
tecting the basic rights and interests
of the tribals of the country,

Peugant families have been evicted.

At Luunsung, Amteka, Bengtol etc. in
the Haltugaon Forest Division of the
Kokhrajhar Sub-Division in the Goal-
para District, 3000 tribal families
have been evicted and in the course
of eviction operation, the forces of the
Assam Police Battalions and Armed
Home-gusrds had been deployed.
The houses of the poor tribals had
been either demolished or burnt
down, their women molested, their
properties damaged and Jooted and
thoy were strewn everywhere like the
Jews in Germany durnng the terro-
ristic Nazi reign of Hitler.

It gives me so much pain to say that
in this democratic, socialistic Republic
of India, these helpless ‘people have
been made to suffer hike cats and dogs
as if they are not citizens of this
country. They are being treated
like foreigners and there is mobody
to speak for these people. Even to-
day, they have been living with-
out shelter, without food and without
clothes. Uptill now about 200 per-
sons including small children from
among the<e evicted tribals have died
of various disemses as a conseguence
of eviction, such as (1) starvation,
(2) mal-nutrition, (3) exposure tn
severe cold and rains and the scorch-
ing heat of the sun, and (4) various
diseases like Malaria, cholera, etc
There is nobody to give them any
medical aid. This is the lot of those
unfortunate people. So, I am very
much aggrieved and my heart bleeds,
if this situation is allowed to continue,
there will be no use for me staying
here and I will be left with no opflon
bui to resign and go back Sir, I will
be failing in my duty if I do not speak
out the naked truth and injustices
meted out to my people in that part
of the country. The plea ¢n which
those people have been evicted is
that they have encroached upon the
reserve forest areas. But in reality
those areas are forest areas in name
only. There are no valuable trees
The area is fit only for paddy cultiva.
tion.

In many places there exists bound-
ary dispute siso between the Forest
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Depatrtment and the Revenue Depart-
mentl. Sometimes claim and ceunter-
claim is being made by these two De-
partments,

This problem of landlessness among
the tribal people and other weaker
sections could have been solvey very
easily, if realistic approach were made
by the Government without any bias
and prejudice. But in Assam, those
who are sitting at the helm of affairs,
want to keep this problem alive. They
have their own political reasons. That
is why, they do not seen to be inte-
rested in solving this problem perma-
nently.

Along the border of Assam and
Nagaland 10,000 peasant fam‘lies in
eluding the tribals had been ruthlessly
evicted. Elephants were ysed. Border
Becurity Force, Assam Police Batta-
lions and Armed Home Guards were
used. Even today, in Mikir Hills
District which is governei under the
8ixth Schedule of the Constitution.
many tribals, particularly those belong.-
ing to the Boro-Kachari Community,
are facing eviction. 1 am sure the
eviction aperations will be carried out
very soon. Who will protect these
poor tribal peasants? Mr, Deputy-
Speaker, Sir, I week your protection.

Assam Government, with a view to
solve the growing land problems of the
landless peasants in the State, started
Agricultural Farming Co-porations at
many places. Crores of rupees had
been spent for the purposc. If the hon.
Agriculture Minister makes an enquiry
into the functioning of thrse Agricul-
tural Corporations, he will be simply
amared. Except land propaganda
nothing was done to achieve *he gosl
of such corporations. Not a single
tarming Corporation in tbe State of
Assem has been functioning with suc-
cess. At Gohpur, the evicteq people
applied to the State Government for
being included In one Purbajyoti Agri-
culture farmicg corpovation, They
were denied. The salg agricoltural
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farming corporation was, started at
the same reserve forest area from
where the 2,000 landless trital families
have been evicted. Now, my question
is: If an Agricultura] farming corpo-
ration can be started within the reserve
forest area, why these triba] famules
could not be settled dowr there? What
will be their fate? Another instance.
When the late Fakhruddin Alj Ahmed
Sahib was the Agriculture Minister,
similar thing was done. About 2200
tribal landless families had been evict-
ed from the eastern fringe of the
Manas Games Sanctuary near Kokla-
bari in the district of Kamrup. It 15 a
very surprising thing that those land-
less peasants had been ruthlessly
evicted and i1n their place, the Kokla-
bari. Central State Farm was slarted.
If you evict the landless peasants and
in their place you set up a Central
State Agricultural Farm. does it
not amount to menti-peasant policy?
Whethsr the Farm is functioning
successfully or not, is a matter of
enguiry. I am sure, if the Agriculture
Minister makes an enquiry, the facts
will come out. Time and agein we
have seen how people at the helm of
aflairs had been afopting anti-people
and anti-peasant policy, which is wery
much dangerous to the growth and
development of our national economy.

‘Lo ascertain the magnitude of the
problem arising out of the evictions of
thousands of landless tribal peasant
tamilies, including people of other
weaker sections, the non. Agriculture
Minister should instil.te a parliament.
ary commitiee to vo into the matler.
1 say this because if the hon. Agricul-
{ure Minister asks for soms report
from the Btate Governmenmt, he will
not get the correct picture. They will
only turnish some Jd's{orted facts which
will net help the Government in asses-
ing the gravity of the problem,
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anomalies cropped up there in the im-
pleméntation of the Lang Celling Laws.
It has given ample give scope to the
corrupt officers to indulge in mere
corruption and earn money while i1m-
plementing the land ceiling laws.

Bir, In most of the cuses, the land
celling laws have Leen !mplemented
by them wathout prper physical veri-
fication. As a resuli, many peasants,
who dig not have excess land, have
been victimised and a new class of
landless people has emerged in the
State of Assam, Lands could not be
obtalned from the lendlords but the
lang hag been snatched away under the
land ceiling law from the poor people,
Thig has happened because the records
of rights have not been corrected for
many years gnd the lands of the
brothers possessad seoarately stani in
the name of their deceased father.

I am sure, the hon Mimster, while
replying to the debale on this subject
will give a positive statement on  all
these problems. I am hopeful that
certainly the would exteno all possible
help to the eviciion wvichmg I have
mentioned earher. I am sure, he will
give the necessary protection to them.
Otherwise, there is no use of our sit-
ting here as representatives of the
people.

SHRI SBUBHAS (HANDRA BOSE
ALLURI (Narasapur): Mr. Deputy-
Speaker, Sir, I rise to make mv mwd-
en speech on the Demand: for Agri-
culture, First of ail, | have to congra-
tulate our Minuster for Agriculture tur
assuming this OHice.

India, like sny other ieveloping
natien basically has an agrarlan eco-
nomy, where agriculturs is the primary

The main featureg that contribute
to a strong ahd stsble agricultursl
systein are; irriga‘lon facilities, fertl-
Uty of the woil and input of the defi
cient nutrients into the soil, control of
fungal attacks en

beeds

Unfortunately, there is a2 strong
rumour that the Janata Government is
going to reduce the production ef fer-
tillsets and pesticides. I weull like
to tell the Min.ster for Agriculture
that that will e a disastrous step 1
the agricultural field.

Bo far, the Uovernment has  taken
up 80 many rrigat'onsl prejects as a
result of which a substantial agcreage
of land hag neen brought under the
plough, but the fact still remainsg that
even, doday in rural parts of the coun-
try, agriculiure still continmues to be a
gemble on the Wmoneoon.

In this connection I would like fo
appeal to the hon. Minister of Agricul.
fure to give a larger assictancs to the
States for the purpsse of having miror
and medium Irrigation schemes :n
areas where thece are mo irrigational
facilities at all at present. Bir, the
irrigation projecis have so fur been
centred around large colossal schemes
which jrrigateq a large stretch cf land
But, large acreages of fertile lands are
still lylng unirrizated because minor
sources such as perennisl mountain
streams and spring channels have not
been made use cf in geveral places, and
by using these sourced, a large acreage
of 1and would have oécn assured of the
water supply.

Sir, such schemes would cost much
less and can bk sproad over larger .
areas where such sources exist and,
as a result, a lot of pecple living in the
interior places would be henefited by
such schemes. This would also result
in equs] distribution of wealth and
labour whieh is now being cohcentrat.
ed in a few pockets.

Another point I would like to raise
is the need for having more techrizal
personnel trained in the feld of modern
agricultural techmiques. Agriculture,
as you know. Sir, has been improved
in the recent vears and it is now being
dohe (n countries jike China on a high-
1y technica]l and practical tasis an! as
buch, it is obvious 1hat the need is for
educating the firmers in a country
like ours where we have far more far-
meTts Than ‘persow in tihir
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A step in this direction Sir, will also
give employment to & lot of trained
young men 1n the rural areas whe have
to migrate to the wurban ar2as end
abroag in sear:a of jobs. Sir, in a
basically agrariin economy where more
than 87 per cent penple live on agricul-
ture it is obvioug that any move to
reduce  socio-eronomur  disparifies
should come from the agriculture sec-
tor and as such, I would like o =in-
cerely appeal to the Fon'ble Minister
for Agriculture to see that positive
steps are taken without any delay to
see that land reforms are effectively
implemented {o bridge the gap that
exists hetween the peasant and the
landlords,

Sir, I would Lihe t¢  bring to the
notice of the hnn'ble Minister the fact
regarding the vorgl system of price
fixation as far ns suzarcane is ecneern
ed. Sir, there are a lot of disparities
in the prices that are fixed to be paid
to various zoneg and a% this system is
actually acling as a disincentive to the
cane grower in some parts of the coun-
try. 1 would also like fo appeal to the
hon'ble Minister to have a common
price fixation system and bring an end
to this discrimination between far-
mers of various areas

An another :.wporl;nt point that I
would like to Craw your attention to
is the exhorbitint prices of agricul-
tural Implements prevailing in the
market today. As far as I know, the
cost of production of these implements
is much lesg comparatively. Imposi-
tion of tax is making thess implements
costly. So, 1 would request the hon'
ble Minister to see to it that these
implement are exempted from all types
of taxes,

Sir, without proper implements no
farmer can be successty] in attalning
maximum results and as such it is
absolutely necsssary {0 reduce the
price of agricultursl imolements so
that they can he easlly accessible to
the average marginal farmer.
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I would like to suggest that to en-
courage the farmer and to enable him
to get remunerative price for his pro-
ducts the government should encour-
age agrobased industries in rurg) areas,

Sir, the hon'ble Minister must al-
ready be aware of the fact that the
supply of good seels and other plant
protection measures are most essential
to increase crop produce ang I would
not like to speak much on this subject,

Sir, I would conclude by saying that
it 15 absolutely necessary for the far-
mer to get remunerative piices fo1 hig
produce fo enable him to march with
the modern techaigues, mnovations. I
sincerely hope that the hon'ble Minis-
ter would think ‘deeply on this matter
and be able io deliver the goods {hat
our country so badly needs.

Sir, I am deeply thankful to the
Chari for giving this opportunity to
express my views on this occasion.

SHR] S. NANJESHA GOWDA (Has-
san): Mr. Deputy-Speaker, Sir, T rise
to suppory the Demandis for Grants of
the Ministrv of Agricuiture ang Irriga-
tion. At the outset. T would like fo
congratulate Mr. Barnala, the hon'ble
Minister of Agriculture and Irrigation,
for having ‘aken charge of this port-
folio We all know that he comes from
a State where t{hey havo daveloped
agriculture in such a way that the
production of whest hae touched s
record ylelg In the country. I would
also like to congratulate the hon.
Prime Minister and the hon, Home
Minister for their recent statements
rezarding specia] sttention they are
going to give io the agriculture and
irrigation in India. Many of my
friendg on the other side have spoken
much about the developmenta] activi-
ties that had taken place in the last
30 years. Some of my senior Members
have also spokan abour the gevelop-
ment made in the last 30 years. But
I am sorry to say that even after 30
years, when they claim that all these
developments have taken place, there
ig no drinking water available in
meny villages let alone food, shelter
and clothing, In Karnateka itself, they
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have identifieq about 500C wvillages
without any kind of facility for drink-
ing water. Of course, they have com-
pleted some projects. Some plans end
schemes have peen implementej but
they are speaking highly of them and
very promising slogans are raised, But
it you look into the repyor: and compure
the achievements mada and the targets
achieved in irrigation, you wil) find
tha{ after impleraenting three or feur
five year plans, they were able to in-
crease the additional irrigation poten-
tial by 11 million hectares only, after
spending about Rs. 3020 crores. But
1 am proud to say that the present
Janata Government has made a provi-
gion of Rs, 3080 crorer to increase the
additlonal irrization potenfial of 5.05
million hectares, ir coming 3 years.
There is utilisable water on the surface
as well as from the ground to irrigate
land to the extent of 107 million hec-
tares T would like to requert the hon,
Minister through you. Sir, to achieve
this target in the coming 10 years.

Regarding plang and programmes im-
plemented so far, I would like to give
a comparative pi~tur2, Tf you go and
see the conditions in the vil'ages and
compare tha lving conditions in the
villages to those of the cit:es, you will
be shocked to know that the living
conditions of the pennla in the villeges
are so pathetic. We have evervthing
in the cities. Tr the cities, we have
beautifu] bimealows, we have medical
facilities we have educationa) facill-
ties. evervthing is orovided  Verv few
villages have got thnsa facilifies L
those facilities have heen denleq to the
villagers in our counfry. That means
more than To ner cent of the people of
our countrv who are farmevs and who
live in the villagee hava nnt pot thore
facilities. The nlan programmes and
targets and perfirmence are not seen
in the villages I anpeal to the hon.
Minister to give special attention to
the villa=es in the countey. Tt 1 thee
who produce the food neelted for the
countrv, To o that. our farmer, wants
assvras water =ionly, eredit facllities
and timely avallihil*y of seedr, man-
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ure ete. I you provide thuse facilities,
our production will be doubled, even
with existing 1rrigution facilities. 1
appea] to the hon. Mimster to make
easy credit facilities to the farmer. I
also come from a willagz; 1 am myself
a farmer. I have seen that when the
rain sets in and when he is in need of
seed or manure or credit, he 15 made
to go from office tc office, and from
table to table, with the result that
often he doeg not get them in time. It
he gets them after the scason, the
senson is wasted for him and one sea~
son wasted mean® one year wasted
wholly. 70 per cent of our people live
in villages and they account fur 47
per cent of our national income; they
are not cared for hitherto. No doubt
friends from the opposition te'l us
about their ambitions programmes,
but very little was actually done to
benefit the willagars. Our farmer
even now hag tn depend upon raind;
as is said it is a2 gambl.: of the monsoon.
For assured water supply, vou have to
increase irrigalion facilities In my
stale of Karnataka, mora than 15—20
vears back some fweniy mafor and
medium vrojects were started; they
are still lingering :ni thry have not
been completed ti'l {nday. The hon.
Minister ghould «ive all possihle nssist.
ance to those projects anq he should
advise the state government to com-
plete those projetis enrlv., River water
disputes have rome in the way of rom-
pletion of rome +f those projects. The
hon. Minister and the central govern
ment shoyld have a nationel policy
and settle those diso.tes amicably. 8o,
Sir, providing irrigation {s @ must in
the country, It 1s a solution to our
food prohlem, ard for solving otir un-
employment oroblen, both of educated
and of uneducated, It {s m solution to
develop agro.based industries and
these Irrieated areas will rrovide raw
materiale to our agro-based indusiries,
Finally this will lead to the growth of
the economic condition of the rural
nartg particularly villages and also of
the entire country. I woul{ reauest
the hon. Minister to settle thess river
water disputes ae early as nossible and
provide maximum fnanclal
to State Governments.
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Regarding agricultursl produce, my
friends on the other vyide were
telling that the remova] cf the zonal
system will have some bad effect snd
that the traderg will take udvuntage
of that, Regarding the zonal gysiem
two years back there wore very good
raing and there wus a very good bum-
per crop of hyhrid jowar in Karnataka.
That jowar was not allowed 1) pe lifted
ouiside the district, not only outside
the State. As a result the people had
to auction their jowar at Rs. 40/- p &
quintal, whereag the jowar at the nume
of its sowing was selling at Rs. 180/
per quintal. “fou can very weil under-
sland how the fnrmers were suffering.

Regarding this linking of Couvery
with Ganga—iy frier:ds were also
referring to it—I welcom> that cons-
iructive suggestion, It i s really a very
good suggestion. So many eminent
engineers have thought of i+ and I also
appeal to the inuier to take up that
project at least in future,

I want {0 say a few words regarding

the coffee crop. 1 come Ircm the dis-
trict where, coffse, tea, pepper and all
these things nre grown. Thig coffee
crop is a gensitive crop, which earns
foreign exchange. Thut croo can be
doubled in the Aistrict. Bnut the pro-
blem is that the 1zsue of CRC certifi-
cate has been dolegated to the Collec-
tor/Deputy Commissioner, who has
bepn already overloadeq with work.
About 1000 cases of lssue of CRC cer-
tificates are pending with him in one
distriet. Similarly in several districts,
T think, thousandg of ruch cases are
This may be entrusted to
Coffee Bpard which is dojng some
work. 1 am also tald that there
ve plan for improving
ergp ~nd that is pending with
Plarning Commisgion aod with
Goverpment of India. I would
to appeal to you, 8ir, to take un
t »latt and heln increase the coffee
growing in the country.

I had many things to say, but for
nt of time, I am closing my spoech.

2"’%

|

a

§§?§§

JULY 1, 1977  Min, of ;Agrl & Irrgm. 196

The last official in sny department is
responsible for the execulion of our
plans and programmes and thdt man
must be provided with sufficient facili-
ties. Our programwme start from Delhi
and 1t reaches & stule headquarter or
district headyuurter or taluk head-
quarter. There 1t stops. It never
reaches the illage. The mnan in the
village, that 1s, « village accountant or
a revenue inspertor er a junior engi-
neer who execurcg the work must be
given gufficient isc.lities like telephone
and an office to sit all of thom al one
place. You can entrust much more
responsibility and give 1aore facilities
at such places where you want to exe-
cute all our .olans and programmes.

I thenk the Deputy Spesver for hov-
ing given me this opporturuty to sneek
and I thank the 1louse also, and I
support the Dem.inds.

14 hrs.

SHRI P. K. KODIYAN (Adoor): Mr.
Deputy Speaker, Sir, our new (Govern=
ment has already made 1t clear that in
the matter ¢f economic development,
prime importince will be given to the
agricultural sector and they have also
said that sufficient attention has not
been paid to this sectyr but I would
say here that it war not that sufficient
attention was not paid to this sector
in the sense that big allocation was
not made, but so far as the fund allo-
cationg were concerned, Sir, } would
say the agricultural sector has received
condiderable attzntion, from the previ-
ous government. In this Budget also
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My main point is that when you say
that you are going 15 give prime im-
portance to the agricultural sector,
which in your opinion, wag the most
neglected sector in the pasi, your inten-
tion should be followed up by concrete
action. But that concrete action is
lacking in the Budget proposals. It is
neither in the financial allocationg nor
in terms of practica] approach. Now,
my main complaint so far as this Gov-
ernment’'s agri~altural policy 18 con-
cerned is that you arc going t» deve-
lop the agrarian econemy witkout
caring for a prover resiructuring of
the agrarian set up. You have neglect-
ed; I should say almiost completely. the
question of effecting fundamental
changes in the existing agrarian set
up. I am referring to the question of
implementation of the land celling
laws. Even under the previous Gov-
emment not wmuch progres: was made.
Whatever progress was mede by the
Government was sought to be sabot-
aged by the landlord wvested interests
which had very strong influence in the
then ruling party. Now I find that
many of these landlords and rural
rich have shifted their loyalty to the
present ruling Party. So. T do not
know how this basic question of struc-
tural reforms in the agrarian sector

:J:andmm:mmt.mabwld

agricul-
tural workers Ag the agricultural
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will come to an overwhelming majority
of about 70 per cent. This is the pecu-
liarity of Indla's egrarian economy,
viz, the predominance of small pro-
prietorship. Unless you shify yous
emphasis on the problems of these vast
sections of our Indian farmers, who
are below even the subsistence leve],
there is not going to be any impreve-
ment in the agrarian economy and in
agricultura] vroduction. All the previ-
ous attempts to solve the agrarian
crisis on the narrow opase of landloids
and a few rich Kulaks, had collapsed
and failed.

You talk =bout green revolution.
The hon. Mimister, Shri Barnala comes
from Punjap which is known as the
State of green revolution. I should
congratulate the hon. Minister and the
people of Punjnb. They have tried to
develop to sgrarian economy. They
have achieved great success. But along
with benefits, there have alsv been a
series of disadvaniages, Economic dis-
parities have widened even in the State
of Punjab, if you take into account fhe
incomes of the rich peasants who ure
sdopting modein agricultural methods
and those of the poor peasants and
agricultura] workers, Even this green
revolution in Punja% is confined 1o &
particular areas. If you take the coun-
try ag a whole, the green revolution is
confined to certaln areas. particulsrly
developed areas. The so-calleg bene
fits of green revclution have never
reached these vast millions of India’s
peasants, viz, smal] and marginal far-
mers. When youa want fo modernize
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time of harvest, the prices are delibe-
rately being kept down by speculative
commercial capital which has entered
the agrarian gector in a big way in the
past several yaars, and they are forced
to resort to distress sale. At the same
time, when they go to the market to
buy their own requirements duaily
necessities, they hava to pay a higher
price. Therefore, these wvast millions
of peasants are being exnloited toth as
producerg as wel] as buyers. So, my
humble request to the hon Minister,
to the Janata Government and the hon.
Members of the Janata Party is to con-
gider the problems and requirements,
hopes and nspira!i:tns_ of these wvast
milliong of Tndian peasantry and do
something for them, by making a shift
in vour policy ir favour of these wvast
sections, Unlsss thig shift is effected
in your policy, the prosperity which
you are talking so much about in the
village willbe confined to the rich

peasanis, the kulaks and . narrow
pection of the 1andlords,
Another aspect of the agrarian

economy which the Government should
take into account is this. When you
plan and when you try to implement
the rural development programme,
please bear in mind that there are
mijllions and milliong of agricultural
workers in our country, They should
have a role both in the formulation
ms well as the implementation of the
rural development plan. An attempt is
now being made to formulate and im-
plement the rural bureaucratic ma-
chinery, The agricultural workers
numbering about 4.75 crores is not a
small number. They have to play a
vital role. Their necessities and re-
quirementg should be taken into ac-
count and they should be associated
in the formulation and implementa-

tion of the plan for agrarian develop-
ment.

DR, VASANT KUMAR PANDIT
(Rajgarh); Mr, Deputy-Speaker, Sir, I
rise to congratulate the Minister of
Agriculture, as he hag become the
plonegr In leading the path of the
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Janata Party in the agriclutral sector.
This year's budget hag given him a
larger allocation. It is an agriculture-
orinented budget. I would call it a
rural seed budget—a budget ‘ha: will
usher in the coming years the develop-
ment of the rural sector, the develop-
ment of the under-developed areas and
the backward areas of the country,
which have been neglected, lagging
behind under the backlog of many
years ,
1 have been elected from Rajgarp in
Madhya Pradesh, an area which is al-
most like “a no-man's land.” Through.
out my tour life, I did nut fing any
sign or proof that any plan has touch-
ed any aspect of life there. The main
problem is of drinking water. A large
number of villages do not have water
to drink excepl that they bring il from
a distance of five to seven kilomefres.
How are we going to develop these
areas? Therefore, I would ask the hon,
Minister: having allocated a large sum
for rural development, what wall he the
operative part of your Budget? What
would be the machinery to look after
it? Ultimately, this money will go to
the State Governmen‘'s. Foitunately
for us, Janata Governments have come
in some States. 8o, let there Le a co-
ordinated and co-operative effort to see
that the poor peasants’ reeds are met.

Rajgarh, Biaora, Jirapur, Khilchipur
and other tehsilg are barren areag S0
far as agriculture is concerned. De.
forestation has been going on. There-
fore, my insistence is on smali irriga-~
tion projects. Several rivers ifke the
Parvati, and Kali Sindh pass through
my area. Several small irrigation pro-
Jects have been approved, but have not
been taken up. No one has paid af-
tention to the problems of the agricul-
turigts of this under.developed area.
TFlectrification is not there. There are
no tubewells in many villages. There-
fore, my appeal to the hon. Minisier is
that we must have some machinery to
see that the goods are delivered. That
is the expectation of the common
people, Mere higher allocation ig not
enough, but the effective part of it has
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got to be planned. How will the small
farmerg feel the change and what will
they see in the coming yem! All that
has to be settled and cefined. There-
fore, 1 suggest that ths Hon'ble Minis-
ter should, in consultation with the
State Governments, form a survey oOr
vigilance committee which includes
Members of Parliament and expe:ta
to devise ways and means of foing
ahead and reaching the needs «f the
agriculturists Integrated Rural Deve-
lopment should be meaningful and
purposeful, rather than remaining only
as paper projects.

There is a suggestion by my hon.
friend Shr Sathe ahout the Dastoor
Plan. It is a fantastic plan. In the
years to come, when we have made
some progress, we can think of con-
necting the North Indian rivers wih
the South Indian rivers. But the rre-
sent prohlem is of small irrigalion pro-
jects. We have to start right from the
grass roois we have not to play to the
gallery but to deliver the goods.
Therefore, this Vigilance or Survey
committee should be given the responsi-
bility to see that the gtaff of the #gri-
cultural department does rea] work
and check how much work is done in
every quarter of the year Our objec-
tive is: operation agriculture. 1 hope
the coming years will see ‘he green
light as far aa rural development of
the underdeveloped areas iz cunce'ned
turning them into the grannames of
the country.

There ig another big source of cubsi-
diary food which comes from fisheries,
both coastal as well as sweet water
fishery. I come from Bombay and I
have the privilege of ushering in many
schemes in the State of Maharashtra.
Schemes have been put down for the
fishermen to go for deep sea fishing or
mid-sea fishing, but those schemes are
not useful to them. I would apreal to
the Agriculture Minister to call a con-
ference of the rea! flihermen and solve
their difficulties. Their difficulty s
not solved just by giving them
mechanised trawler and all that, but
their main difficulty is marketing and
of preserving the sea food which they
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get. Unfortunately, the fishing busi-
ness has gone into the handg of exporf
sharks, the businessmen, while the
tradnuoml fisherman remaing stil poor.
Of course, we want exports and earn
foreign exchange from the export of
fish, but the real producer, the fisher-
man does not get any benefit. He has
not been given the infrastructure right
from the fishing to marketing.

Regarding gweet water fishing an ex-
periment was conducted in Maharashtra
where we had planted :lshscedg in
sweet watergs and developed some
ponds and rivers for tius purpose and
the scheme wag successiul.

Finally, 1 call upon the Agnculture
Minister who comes from an arca
which is  agriculturally {level:ped,
which has seen the fruits of irrigation
ang which has testeq the fruit of the
efforts of agriculturists, to usher in a
total re-orientation of plan und give a
new outlock to the development of
agriculture and bring such gschemes
which are feasible and which have
time-bound programme.

ot poifier wwf (dEmge)
v Wy, &  ofreser fafaedt
oY a7E & 9 widt ol ot ¥ gak amda
Hagrgmg |y ¥ o g
farwre wr weAT WrgaT F A

oA REEd, gWra qm gfy
T AW ¢ W 9w gy aear
AT Wi qwe & wiaw v §
Loiiia sl F 2 ido o8 £ o ol i s
frar § 1 v weww & & go qET AT
wrgar & | @ & wrt ¥ wwr qw gy
amex o & e wowr fawre #¥ 4
Jere WA F wivw OO ¥ oft Horer
hmi'iqniwmﬁqm
ficar qr Wit FEx ¥ fifpar ar
giowgr & mmmm
I W fe wfm wr femwor S
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fvar g | WA o W g HEw R
B wzara firay wrg Y | w1 feear
forgre g wFT &

e AW ¥ oty wve & A
A #1 fegww oft a% v s &
W gwr & 1 et ¥ o T
q a7 &Yt § Afiee 'Y AT & gEwr
forerzor Ay guT & | W= WY agA @
wet 3% § fomd am deY owe
| & | g aE O W ooft 2
ot aTw ww v 31 ST w@E g
T e wga X AW ot oY wpfedrr
§ 1 g v i fraror wft e
§ & & w7 TR 7 T aww o)

a8 ¥ vy § faard &Y srawar
ot wifgy 1 fewrd A swae g
2w & we S A ET Ok 7 | dew 5D
ot & d% fw qorra, g 4T EwmY
s&¥w & 36 wor 3 e # sqmear 1
afprgureds ¥ faurd #r syEewr
feege & Tt gk &1 RN g T
TgEdw o1 AP WY wwew W Oy §
IGN WY aga wewaEaT § ) AT aEr A
AET TF AT AT T 1969 F WA
7 & afeww wviy am & I A g g
IR AT AT T TAT A FHH AT
T & 1 IR ¥ o o e sl g
¢ 1 ggr ow fe faorsft & vt m fag
aq § dfrr Faorelt #7 ey wgy fen
T WA maR g ey
AT FT R § fir ot G vl g
¢ oW frar @ww gar

/AT H TAW T & X wE
¥ wrar & 1w Gt w7 ey e
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¥ forg wger vravas 8 1w o vl
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Rg a1 wraw w§ oy S dare gy
& ot g v W o farefy § o gy
ey wra e §, I IA® v A
wfy fred ¥ o Tt o & W@
firet ¥ wrr oz faer @ 1 g & &
wrx o2 ¥ Y ey § oW ey I
o wow g ol §, damarc age o
7 ot & 1 xw Al wry @t e wd
¥, Iwwr qrl &, a & v & aar
oY Avaw wlar w2 |

o1 fipame & forg aaw YW
W W woneEw § | BT WOIT %3
& & e worz ¥ et syvvoer oy ol
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oft @ vl mar § wy fvg W ¥ e
W @ foar o gEeT ot we §
qar wRkhT 1 HfFT TE TRT wToer
Fwed Y Fa¥ gzt wrfed o
oY qrere @t & wow ¥ sy §, Fory Farer
St wr frary wofr @t § el
wom ¥ 97 qv wrf Sefaw af wd
arfgd & | TRz A 3y v vy wArd
t st faegm  avare W fy
T ¥ar wrfgd arfe frama =1 @A
aix ¥ fomr o oty ard ey aF

feam @Y Feqraa AT § IRFT
77 WY 9oy wf g a1
qer /4 7y wawr g o aga
wEas § o wEr  sw gy i
aoarft wifad 1 fa=r g ofuwewe
fedtgmfr v gadr & | sad faar ger
frATT wrt W 9T qEAT E 1 IEET
AT XEAT qear 4w wrar § fs guwy
o1 ST § Ag o Arfaw @ Eramr g
A% &7 ©AT, O T TAT, AGHAA
w %A1 I 9T W1 Whaw gvr &
fF AT IQTET B AX F T TR
42 FAT a7 FTAT TTAT I WA BT
A Rwr wrd o g or Ay 1 F
wary fewed e g @ R )
FAAT § FT JAX TEN T@_H I FT
i wEr FET qrar &1 & R
O & WX Jq® W §O W 0 AG
TWRAT § | QT IEET HA AW ;AT
Tl waw ¥ wg e W
T ¥ Frewad T 4w AR
FawY Wt o foad et srved @
wifgd | ot frarr Tl v qwar
Yrowmow Go W@ o ¥
wwer § & o ama @fr e §
weaw § | S & I W
& fory g ager wrewrs §  fareft oy
Tawr rer ¥ st § ow wiww

ABADHA 10, 1809 (SAKA) Min, of Agrl. & 206
Irrgn.

rrgn
&7 ¥ wy gq  wfeww wroer A Ty
forerr ofr wrfied

s & areAl o o gF dad
# wrewar fafiare § 1 g frdy
¥ garX fararr s qur W B Ty
o T WA T g Bt T feraer
# dw oT wwg? g7 qEaT § ) o
I8 ¥ WA & IS AT oW
TR ¥ A TR QI T ¥ Ay
wree oY firer qrit & 1 G4 ¥a g
g R o @ aw e o=
awar & | v arw & BTG A1 WA
& are Wt gaw fre ghar feT o
el | firmrr G WIX A Y &
arr et fier, goTie fawr, faaat
famr ¥ wrT ApR E &Y faw av O ¥
forer ey ot & 1 g e R o vy
1 X § Rk A A afy
g gl | gEt AW A 6 TR A
T# 1, wwe Sve ag g, wheark
#re it gi | e ey fieg gor Ay
1 Frorre A & o7 wrar § | ot TN, -
fastferay, grar § o W ¥ IwE
amaTe € e A oY W P
oy & oY fisarr [ro omT &0
ag feafer X wew & gt 1 T
¥ o7 v 3wk fodr o arr aed
AT it & | a8 ag frar § g Tvet
Sl €Y &, S T, Sr9wT Y, WwoBY
e Gar g & | gk A g
fody & fomrr w@ M2 AT W@ L
o a7 3 T wwt e ¥ tw
awd § 1 el fisamr aror o & A
gt § 1 i Ak de Ay ¥y e
afiag &1 dr adiwdwm ¥ O
T wl e St T ¥ g
afosrr wea § Wfer Fwet st afont
wr o it frer & 1 vewt gherrd
Tevter gy ot & 1 wewr &y
& ¥ e Twer v figh ¥ wm
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[t gx e =]

fow T &1 W I IET B i
ATE Y AT A AW A AT
AR e 3 e
arfr 1 UAEn & W el o o
gEw &1 o awar § fe gamw ¥ feata
w7 greve Wt €1 1+ ¥ wepE § B
o axw, fagre, wer wRW T ¥
qifee & forewr qer wrer ag § B
it arger WA gu it Fhe ¥ fawrw
Y a7F wrE frorg Ty At v

gt & fag a awe var T R
FawT A 9 g Ew oy & goe
¥ wrdw wEm fx ol ARl
B ¥ w7 2w 7%, W N gAny
&y fa¥y & 9 9% s ey 9w ) A9
& i w1 faereer & gy, frerd A,
|TT R SEAEAT §Y, AR F FAT wH
) ord, v T 9% v 7y
% a7 w7 T w1 frwrw g | Wiy
aETYET 17 AT fEam &, ar e
- 3w arer frara § ST et W AR
A fear ond, W qE & WM, T
" aft srweqT ®T WG AV FAT E3AT
FT gAY | WITC ORI IE AET W
el § ot X qow & frary @ adt
frore gl wifs wror g saar o
s am W gz Y @
Iu% fewrr ¥ § f ag 704 w1, fewmi
gl # o ¢ ey s
Tt GIER I WY & wpy w7
oty gt e G\ faer fammr & S
T OTH YT W W N AT Aoy
& oW e et Wt ) e wer gy
g ¥ wfuer® of ¥ W@ @
wierare w3 foar § oY IR froeh
FOPR & W W Iwk wAry F fear
o1 | YT g wig § v ol g e

JULY 1, 18077 Min, of 1 Agrl, & Irrgn, 208

Yot ®Y FOErd TR wil aw
e}, e g W G @ W
xafad i wat ot g o fawe s
< for o dw forw w2 3 car o ey
wgt g @ <y & fe Tl aw @6
WX qaT TG gET &Y ATRIT WA
W # o grlt Wi wdar s gem,
g wire gare, & w7 o | o Wt
& arg & oraet 97aE A )

*t wg faynr @m (e7T) -
Irgwafa AgRd, Wi fag wgea &
[AEAT ¥ FH 94T HC R § A § A
wweat | gfq wefT & a7 oy @ fes-
ww # afagr 9T a7 a6
a1 T FAAT§ W gumr &7 ad
WY §ay sgrer wifgw § 1 @ difew
FuT F I 9T & @ w7 faww
Y EFAT S | W™ TF gwar g | AfET
o g8 widy # Fay ey § @AYy
& w st T @r g

1971 ¥ 9 oy gE o IW
fedi2 & W@ 1961 § 1971—¥9
@ HE & WA @ qugd 7§84 ¥
8 sferwrar ot agvery g€ | oyt 1061 ¥
17 wfore @frgcaagz & agt or
afeww 1971 § 25 wirwe 1 7w )
Y A ST o9 Y gw wrd
fremer gd 1 o o T afew W
I femr # aft af ) cfxo ot ¥
10 g & <rvg # Y ¢ qfwde o
derr % Wt afg gk & 1 40 whom &
a7 wT 70 Nfawa aw sfomy ¥ ek
2 oy fww femr < 8 1 ot wdw
sfew vl g nmT &

% % ATy W we ik et
# o w7 dmwr W O 7 aw
ay ey g A g7 1 30 WTw ¥

*Thr Original speech was delivered in Marathi,
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w7 fea v ¥ 7 1950 ¥ B g
arfre wfters & gy w1 fie wre e
&7 VT TATHT WA W dewra fear
Tt & 6 ¥UT 30 WA TRy WAW
IR Y AT R 1 1970-71 ¥ widwT-
WEHE A sEraTfd 4 wE 20 9@
TFT AHIA Sqeen Y andT® 1 1972 H
oo e g Af s sgraorfs 4
FOY ohy vt wemy & fou faw
Frdy & 1 wrfa 9@ sTorEsTEE
feafs amy & wf vz wha feardi =
otz et &Y w23 & dier o
=it 7w gy war e 37 wrw owy sefA
Ireg ARl 1w e faeer 7
s # ¥aw 9 W@ T wHA &
Iywey g§ | wgr v w7 e
¥ g2 foerd darx feg Wi onfiw
T | IAHT WU FORIX A ;W
Taar 1 g gwT AT ATay w1 g |

T 3w ¥ 62 wiawn feaTT wew
-aTow § 1 ST @dY Y gow agT
¥ firg qgraar ® wravEsar 9t | A6
FT TAECT AT | WS -HTEHT
FETAT TR AT F | AW AR @R
i) § 37 &% ¥ g0 7 fawn
¥ AL A REA BT ST,
g § wdffErd A ot 1 F9 S
AT weaw fura w1 g | T g
¥ ue 5T B we Afaw &
forg, ey argerd & worf g qwr
AT Tk ot & ot onfiy welt
™)

-

wiﬁuﬂ(ﬁ\ﬁ’wrwn;?

t—srorgly Y 1 W 1947 ¥ W WY
firar & mprew sl o A Wl
vt § 1 suw o ftaw Frdwie e
T owgr § o afer o o gl
Wil ¥ xoae . wk oW

woerdt ¥ s wargdr & W W

regn.

Afiesr wordr W o Yo wW vwr .y
fs @ wogd & oo gwfer o
T oy grfeer 8 W o
a7 | afiw s, domE, wvE NRW,
¥, g # e fom—agt ¥
wafsa @fa T wogdd & 7w qogd
¥ or(w & Wy wiww wogdy gfew &
oY | qF TF T T F HOETC T wH-
Tt & e e fiear &1

arat foady & oy ol wgd ¥
fac & A ST gram e g 3 1
5§ o TAAH TATAT FY IART AW §
wrvad o arw § fw wgre oF dr
9C FER A A qoy # dfage
wagdl & g Aaw 5 5o WA WY
A TAET T E AT gAY H
4%9g 50 4 T AETOS ¥ darwr i
|

ag A% AT O & Tor F gur
2 | wa &N AAAITEN ®Y AT 9T WG
# 1 wafay & swrafy wger & ey
¥ wfw =l wr a fearn wgar g e
T T GRETHl T 9E &4 g
gaar g | osffard & gaw & e
frwrer wx wfmfel & guwr sz
O W7 fY W TET gyATAT IR
o ¥y frarl wy afy g frdndy o

wa & §fy 5ot w1 anT ow wew
g A T o AT § oww
wrfgardt fawmr & st & getan
®r gaer | wrestEE feufe & ayr-
g o A M iy wnfenfia’ &
e ¥ uf ff 7y arew 2 o e wft
WY fery 98 T www wofr o aft g
& vor ff afY afer oy erfenfit
@ whid wift w7 w1 v W
fierr & 1| & dAfm i wofy & g
wigaT fv WY xE e o @ A
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[ wgry frvay #ra)

Z wyIn arieafaqid Wiy o el
¥ ooy ws ¥ o off, erfeafeat s
aifew feam ¥ agoar w30

se ¥ ot IS i Ay e
wifeawRiT o 7@ 15 g & a1 <)
g 39 aw ofgd g §ORR
A wer gfew, P qfew W
st for  wfeafeat ¥ w@dfa &
g T &7 AT WX FC W7 ¥ O
1 o wnfrenfeat § sfawre femm ar
gferm A A Tww fear | wTdr I
frar | W wrrfrart wfgam o v
fear | gfg w9 afraa & ¥ AT
fF 39 o0 *t I I wL |

1976-77 #r @t foid wfw
¥4 gOW O 24 9T 1971-72 F
1975-76 T 99 @A F A IeTRA
% wiws four 3 vE w7 w547
T gk g 1971-72 ¥ 105.2
fafrgm =7 aror? @ STwgi g
1972-73 ¥ 87.1 YT WAN Wraw Wi
¥ § | g wTE-gE WY gwT § 7
TOwT F10 77 § Fw g1t gfa dar-
FregTRETC R Naamst qT it adr §
afew frent o fasic & 1 awf wodr gé
AT SwTEA @9, ant w9 gE A g

JULY 1, 1877

Min. of Agrl. & Irdw. 21

wgTTng ¥ wifar® fert % aver
*r ooty woftr w4 dfiew ofme
&cmor & i o et aft o ofitfy
ny vt fodr & xRt & dufen
T yreYa fivar aw Wi 40 WY
TFY FotT IwY fr ok ) wwi ¥ frg
WTE GIAT T AT fear o &
¥ T o wowTT A TE ¥ W
art § SworAIge Al svond)

feam &t ga® sgaa ¥ Wi Ow
FAET | A IA% ITEE NI WY
e X ¥ § 1 it o g gt
INERT §1 IRT WA AE T AW g

grar & I9wT ot WIT WT ¥ giar §
e foear s & g & Tedy oF
frgr Fawr wifew frdy o g 80

W AT v N firt
w7 ¥ wfer ey 5 S 8w 25 &Y
wr gt forerdy § 1 wore ady o o
agearar § @ frreer g wk ot wg
arardy warx &1 feandt o ag q2
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‘Min, of Agrl. &
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[ # arfoer vz fard]

gg I wgt ¥ wek, fem ¥ & far
AT ¥ @ N e ¥ sur—
9 w1 v warw T fawar &0

“JARI staff on Fast”
“IAR] Staff protest day-to-day.”

feey o arefefes (e & fag

JULY 1, 1877

Min. of ‘Agrl, & Irrgn, 216

Magasay award might have been glven
wrongly

Tafow %31 W W oA ¥ oW
U & W vo% I ofc o aud
fe & wam #o1 oafrsd § @
FART EITX AT orETEw FHIY | T o
Tiwear Y gEEigde ¥ fag
wedy § 1 wow T dar ofweex
foad o o g &, woe ag i
guTaY g W wEiw Y egeT

T TN At afee o Wi
THg T w3 AT Ay gar ¢
Wy Tew WA § oo 3

The lysine content of sharbatl sonara
is similar to that of milk—page 93 of
Gajendragadkar Report.

7y wimvgwe @ ford ¥ dwr
93 ¢ 1
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SHR1 K MALLANNA (Chitra-
durga)- Sir, may I congratulate the
new Mimster for Agriculture? He is a
new minister for Agriculture. Former-
ly, Mr Badal was Minister for Agri-
culture Coming to the discussions on

. Agriculture Mimstry’s Demands, this

year the target is fixed at 125 mullion
tonnes of foodgrain production, Still,
it will be Insufficient to meet the
needs of the country and foodgrains
worth Rs, 200 crores are {o be import.
ed from outside.

Sir, in order to be self-sufficient in
foodgraing production ang arrest the
import of foodgrains from countries,
we have to adopt some agriculturel
strategy fo imcrease the agriowltugal
production in this country. I want to
give a few gyggestions apart from
other things,

We must have proper agriculturel
development

planming, crop pattern,

of irrigation and agriculbusal inputs
like fertilisers, application of pesti-
cides by uaing modern methods and
by persuading our peasant; gnd agri-
cultuzists in the country, Our agri-
culturisty are by tradition following
the conventional methods.
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Wa have also to develop all back-
ward as glso drought and hilly areas.
Last but one is to control floods end
to start  agro-bazed  industries.
Unlesg ang until we gevelop ull these
things, wé cannot achieve the target
of 125 million tonnes of foodgrains in
thig country.

Regarding our agricultural plam, I
am sorry to say that we have not yet
prepared any plan. We have to pre-
pare that plan according to the avail-
ability of water, fertility of land as
alvo other natural resources. Qur pea-
iants are 1lhiterate. They are using
traditional or old method of agricul-
wre They must be persuaded to
alopt new methods or new techniques.
Jtherwise. 1 dn not think we will be
able to achieve the targets fixed.

Planning should be done acenrding
to availability of natural resources
such as water, land ctc. Of course,
resistance may come from the peasantg
because they are following traditional
methods and they are {lliterate people,
With a vast land and water availabi-
]ity in our country, it is possible for
uz not only to become self-sufficiont
but we ghall be able to export fcod-
grains 4o other countries. 80 per
cent of the population in our country
depend on agriculture. They 1eside
in the rural areas whose economic
conditions are very bad. In order fo
improve the economic ions, we

agriculture ig mostly dependent upon
irrigation. I now read from this
Performance Budget of the Depart-
ment of Irrigation. I quote:

“Smce the inception of the Dlan
period—1951—115 major ang 610
medium irrigation schemes heve
been taken up upto March, 1978, of
which 32 major ang 410 medium
schemes have been completed and a
iew others having been substantial-
ly completed have started giving
partial benefits. A number of minor
irrigation schemes were also taken
up during this period. This enabled
raising the irrigation potential which
was 22.8 million ha. in 1951 1o about
48 million ha, by March 1976. Ac-
cording o present assessment the
ultimate irrigation potential js as-
sessed as about 107 million ha. The
achievement go far js thus about 45
per cent of the ulhimate potental.
The development of irrigation in the
country 35, however, un-balanced
over different States ang Regions.”

So, 1 request the hon Minister to give
more attention to irrigation facilities,

I also request the hon. Minister to
look into the details of inter-State
river disputes. For want of award on
these disputes, so many projecls are
held up. The delay in taking up these
projects will enhance the cost of these
projects,

Sir, I am coming from an area
which g covered by DPAP program-
me, I do not know why Hiriyur taluk
of Chitradurgs has been omitied.
Thig taluk is very backward and a few
patches are irrigated by water there.
T request the hon, Minjster to include
Hiriyur taluk in DPAP programme.
The purpose of this progzamme s to
give more importance to weakr sec-
tiong of society in order to pursue the
policy of social justicee Undar the
DPAP programme only the contract-
oriented works like minor Irrigation
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Sir, by introducing deiry develop-
ment schemeg in Rayalaseema it will
lead to generation of more employ-
ment,

Lastly, Sir, there is every possibility
of getting water from Upper Badra
for my constituency. A survey 18
gomg on for this purpose. I would
request the government to clear, this
project so as to get water for the
Chitradurga constitueney area.

wo gtar  wme  (wiAr)
grreae wgrea, § wEwew wwAw
ot Ay ® qurd [T AEAT
fe g R A AT pIdea &
gz a7 fefegaern 3, gE-rm a
¥, IR FETHL TW HT qAAT AT
feamt & agr Amr Y & TER
AT WY FTHw & el @ 459§
T W arq & e I
& qarfew T a7 wer foear @,
fram w1 w33 W fAeA KT AATE
gt &1 wafgg qg WO @A
wifgd s sere & fefgar
1T 7 AT, AT a<F A7 AP

JULY 1, 1077  Min. of 1Agrl. & Irrom, 294

gfeerd ¥ v framt ax wey Wl
fawrg-wc wmr feqr o B AT
wie ¢ fe o fieara o T
10,000 57 g W, A ¥ T Y
9§ 9T g ¥ WAET WIE, 99
qge TEY |

15.16 hrs.

[SHRr1 DHIRENDRANATH BAsUv in the
Chmr]

fFram # gTRHEAT W q@H &
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M & am ofew g T AW,
IR wlma WAy w§, I9
fog a1 W 3T w@ A wAvEar
& ¥fww qg ww ¥ iy welt Ay
FT TR

ML FW JAY A §Iw a6d §
fosw swgmrgr WA %1 Fm fea
W1 g A wg a1 gt fafama =
WAy IutT foar ar W@y gwoIw w7
qY S AT AW ETAE Y @m
fam & 2ot W) wez A FT W
T 5 warT &1 fefr wvre T
7t qawar ¥ 7wy faww & vy ¥
AT ¥ T FT A A EW WOAT
TR fT GRA 7 qUAT WATH
TN AEAT W WY & A AR
ooy AT ¥ af ¢ g TE oA
¥ go ¥fe 9t 51 39 ave =™
T rfge 5 18 @ wT T v
- 3

xgr aw fawrd # g &
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tfe gy m A afer o ol ar
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T WY 1954 ¥ W fieqr T W1
AT G A% 516 FAT Nk A
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600 AT 700 WAT WA ¥T TwEA
TEH, W w™ & ¥ 40, S0 ¥OT
W ey R o wh 7wy
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AT AroATT WoAT Afear A W
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I A R i @ Fd R
FmmTart fFam W § AT W

#ar o> qEE @R W A wEE @r
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Tt sy g fow w =mat &
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[s1e e AmaT ]

9 xET WY w ogs we fam,
TgT ot wx fear wic qu ow o
a8 gwt, ag Wrw A g wifgy
gg gaw & fAog =ik aw & fag
wra% W & Adr e

AT wredrequift A daar 9T Uw
TAGIE AT FT gIAAT 1 AW
qAM WIT TIAT N¥er AT 71 Iq
v ogE AT g, @ oW R
1975 @ «irafa sfeq anft 7 99w
#dt #r @fggw ¥ 3§ ¥ fowaram
fwar qr Wi a% SEN IT W TR
Al gur g WA uOa Wy e
Wi ¥ weearg w8 <@ fer o
qT1 #@HE 9T 9T ¥ FT qeqT
T AT AX A dA T X @
w ¥ T g wAT, wTa dan
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#1 a% SrET qEew & WA wqrRr
WA IEY fear oo Tw oAy
%w:m A X agT gr &\ a@r

EST  wgl a9 gam ¥ 9w
aft a1 58 ATg F¥E oF AW

W’ii
s;iaéé

z%
7
HEREEE

aft qn @ ¥ femr s

srerrr k dwegr wrdr gefr &
I 9AW & AW, gafzy w
sEFar ¥ “‘faew-aem”
& FTO ANETT AT T W AT
TF WA R IAET 4T | FEI
ity ¥ wew AW ¥ WX gEd
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SUNDERKALI, A BicK nm
MR, CHAIRMAN: It ig time for

private memberg buminess,

SHRI KANWAR LAL GUPTA (Delhy
Sadér): Sir, before that, I want’%
mmm-mmummmrw
an jmportant matter. There is tﬁ:
élephant—Sundarkali—lying sick
Delhi for many days. The governmeént
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